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Phalguna, 1912 (Saka)

The House met at aloven of the
cleck, The Deguty Chairman - in. the
M ) . ’ ! ) T . .
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FAREWBLL TO RETIRING
MEMBERS
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So we should at least say farewell
to them and welcome when they

House. We shall, indead, miss them
and, I am sure, all of us will wish
them to come back and continue to
give us the bemefit of their experi-
ence. On behal? of the House and on
my own behalf, I wish them good
health and hapiness while they serve
the nation from outside - the House.
Nuw, there is a Statement. ... (Infer-

L. rwiions) WHIL the retiring M Ps. wimt

te: say- something. Mr. Antony, wedd
you like to say something? Say faze-
well to us? (Interruptions) ’

1

SHRY A. K. ANTONY (Kerals):
What 'sbout time? (Mnterrupibons)
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we will meet agam’ or something...
(Interruptions)

~THE . MIN!STER QF CQMMBCE

WITH, ADDITIDNAL C'HARGE oF
mmmmrormmms-
TICE (SR SURRANANIAN. SWA-
MY): He'has not retired, Henoniy
tired, (IMﬂou). S

SERIDHQMGOSWAM(AW)
Mr. Antony is not ‘going ‘to retire,
(Bitetruptions) Heuceming baek,
(iqtenmm .

'H-IE "DPUTY CHAIRHAN Ho-
body else?

AN HON. MEMBER: Nobody.
STATEMENT BY MINISTER
Correcting the reply given in the

‘Rajya Sabha om the 2md Jamwary,

mhm%ﬂ!w

‘gardfng Resolution of Rrishna Water

Dispale,

THE ‘MINISTER OF WATER RME-
SOURCES (SHRI MAMUBRA! KOT-
ADIA): Madam, I beg lo lay on the
Table a statement (in Nmglish ond
Hindi) eorrecting the reply glwen in
‘the Rajya Sabha on the 2ad Jawu-
ary, 1991, to Unsterred Qumestion 0892
regarding Resolution of Wrishne Wa-
ter Dispute. [Placed in Library See
No. LT-280881}
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PAPERS LATD ON THE TABLE

THE  Constifutien . (Sixiy-eighth
Amdnumt) m,mz

SECRE'EART-m Madem,
I beg to lay on the Table a copy of
the Constitotlony (Sixty-eighth Am-
endnent) Bill, 1001 n2 passed by the
Houses of Parliament during the cur-
rent Hundred and Fifty-seventh Sas-
sionofme!hjya Sabba and assented
to'by the ?n-ﬂmi on h v 1 m
1991 - .
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